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E. MAOOmONTOABOVE,THEREARE 
80ME00L0NES/P0CKETS WHERE 
SEWERAGE SYSTEM HAS BEEN 
PROVIDED BY THE D.D.A. AND IS 
BEING MAINTAINED BY THEM.

F. SEWAGE TREATMENT PLANTS

10 MCD S«wag* Tmatnwnt Plant In 
Shahdra Is fundionai work Is In piogress for 
oonttruelionof25MCDsawMagatr0atm«it 
plani at kondly along with alllad pumping

Land QraUiIng in TVaiM-Yamuna Araa

121. SHRI B.L SHARMA PREM: Wil 
tha Mlniatar of URBAN DEVELOPMENT ba 
pleased to state:

(a) the numlMr of complaints received 
during last six months ragarding land-grab- 
bing in Trm-Yamuna araa of Delhi; and

(b) the action being taken by the Gov- 
emment for checking such incktonts of land* 
yroDDingf

THE MINISTER OF STATE IN THE 
MINISTRY URBAN DEVELOPMENT(SHRI 
M. ARUNACHALAM): (a) D .D A has re
potted that 111 complalnls were received in 
the last six months.

(b) Delhi Administratkm has directed 
pubic agenides to maintain strict vigil and to 
taka preventive action in this regard. Control 
Rooms have also been set up by the Delhi 
Devalopment Authority, Municipal Corpora* 
tiondOalhi, New Delhi MunteialCommitttee 
and the Deputy Commissioner, Delhi to 
faolkate prompt reporting of encroachments 
bypiM o.-

DurhigthelaBt six months 2S demolition 
pfogramma were carried 04 by the DDA in 
the Trans Yamuna araa.

Non Allotment of DDA Flat*

122. SHRI B.L SHARMA PREM: W » 
the Minister of URBAN DEVELOPMENT be 
pleased to state:

(a) ttie number of flats constructed by 
the Delhi Devetopment Authority in DeN

K A U A  » t f i . t l f a i r  gm bh Cwnicn navv ncn D««n BiioiioQ iCm inorv uMui 9 
years;

(b) the reasons therefor;

(c) whether the Government have fixed 
anv rasDonsibilitv lor tha sama:

(d) if so. the details thereof; and

(e) the action taken by Government in 
this regard?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRIM.ARUNACHALAM):(a)to(e). Mbr- 
mattonis being collected and win be lakf on 
the Table of the House.

Unauthorlaed Colonies In Ttana* 
YanMinaArea

123. SHRI B.L SHARMA PFtEM: WM 
the Minister of URBAN DEVELOPMENTbe 
pleased to state:

(a)the number of unauthorised colonies 
in the Trans-Yamuna area in DeBti;

(b) whether l>asic amenities Ice water, 
electrieity, roads etc. have not been pro- 
vfcled in these cotonies;

(c) if so. the reasons therefor, and

(d) the action bektg tidten fay the Gov
ernment to provUe such basic amenMes?

THE MINISTER OF STATE IN THE 
MINISTRY OF URBAN DEVELOPMENT 
(SHRI M. ARWIACHALAM): (a) No tunray




